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Flood and Erosion Schemes in Gauhati

2707. Shri P. C. Borooah:
Shri M. L, Dwivedi:
Shri Bhagwat Jha Azad;
Shri Subodh Hansda:
Shri §. C. Samanta:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether a scheme has recently
been approved by Government to save
Gauhati from floods and erosion by
Brahmaputra; and

(b) if so, the cost and other details
of the schemc?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) A scheme for the protection of
Gauhati town from erosion by the
Brahmaputra was approved by Plan-
ning Commission in May, 1965.

(b) The scheme estimated to cost
Rs. 3545 lakhs, comprised of the con-
struction of revetment with suitable
apron and toe walls from Sulkeswar
Ghat to N.CC. building site at
Gauhati on the left bank of Brahma-
putra to provide permanent protection
against erosion,
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D.V.C. Withdrawal Plan
2710. Shri Shree Narayan Das:
Will the Minister of Irrigation and
Power be pleased to state:
(a) whether the phased programme
of withdrawal as drawn up by the
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Bihar State Electricity Board from a
number of points outside the Damo-
dar Valley by the D.V.C. and from
points in Damodar Valley area by the
State Governments concerned has
been considered;

(b) if 30, the result thereof; and

(c) the features of the plan of
withdrawal now agreed upon by the
D.V.C. and the Governments of Bihar
and West Bengal?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) to (c). The loads met by the
D.V.C. outside the Valley in West
Bengal excepting the Calcutta Elec-
tric Supply Corporation have already
been transferred to the West Bengal
State Electricity Board. The power
supply to the Calcutta Electric
Supply Corporation under the exist-
ing arrangements is to be taken over
by the West Bengal State Electricity
Board on 1-1-1970 i.e., after the termi-
nation of the Corporation’s agreement
with the CESC. The Government of
West Bengal are at present meeting a
load of about 354 MW inside the
valley from their own generation. The
question of transfer of these loads to
the D.V.C. has already been raised
with the State Government and is
now under discussion.

The Bihar Government are not
supplying power to consumers inside
the valley from their own generation.
The D.V.C. will be withdrawing from
outside valley in Bihar on the basis of
an agreed phased programme for such
withdrawal commencing from March,
1966. As against the outside load in
Bihar to the extent of about 200 M.W.
which is now being met by the D.V.C.,
the D.V.C. will be supplying only 08
M.W. by June, 1968 up to which date
phased programme has been drawn

up.





